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The Tamil Nadu National Law University, Tiruchirappalli is pleased to announce that 

it will host a Memorial Roundtable on May 5, 2019 at its premises to celebrate the life 

and work of one of the most distinguished scholars in International Law, Prof. C. H. 

Alexandrowicz (1902– 75), who is now largely forgotten by the modern-age scholars 

of International Law and History.  

Prof. Alexandrowicz engaged in the writing of global history of law that disengaged 

from traditional parochial and regional histories. There is a pressing need to bring his 

scholarship to the front to counter the pervasive penchant for Eurocentrism in the 

History of International Law. His scholarship is in many ways prescient and offers us 

a refreshing view with a deep historical perspective that needs to be reinvigorated and 

presented before the young generation of inquisitive and non-confirmist researchers. 

Against this backdrop, the purpose of the Roundtable is to provide a platform for 

contemporary experts in International Law from all over the world to come together 

and engage in commemorating the scholarship of the extraordinary luminary that 

India was blessed to host in the immediate post-partition era and who has been a 

source of inspiration for generations of scholars of International law across the world 

in the second half of the 20th century. 

 

 



Distinguished Speakers who have agreed to speak at the Roundtable: 

 Prof. David Armitage, Lloyd C. Blankfein Professor of History and former 

Chair of the Department of History, Harvard University. 

 Prof. Jennifer Pitts, Professor of Political Science, University of Chicago. 

 Prof. Yogesh Tyagi, Vice Chancellor, University of Delhi. 

 Prof. R. Venkata Rao, Vice-Chancellor, National Law School of India 

University. 

 Prof. B.S. Chimni, Former Professor of International Law, Jawaharlal Nehru 

University. 

 Prof. V.G. Hegde, Professor of International Law, Jawaharlal Nehru 

University. 

 Prof. Manoj Kumar Sinha, Director, Indian Law Institute. 

 Prof. A. David Ambrose, Department of Legal Studies, University of Madras. 

 Prof. M. Gandhi, Dean, VIT School of Law. 

 Prabhash Ranjan, Assistant Professor, Faculty of Legal Studies, South Asian 

University. 

 


